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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE BENCH, CHENNAI
ORIGINAL APPLICATION NO. 191/2024

IN THE MATTER OF:

Yelahanka - Puttenahalli Lake and

Bird Conservation Trust (Regd) ...Applicant
VERSUS

State of Karnataka and Others ...Respondents

PROGRESS REPORT ON BEHALF OF RESPONDENT NO. 6 (BWSSB)

MOST RESPECTFULLY SHOWETH:

1.

3.

The instant report is being filed to place on record the progress with respect
to works being carried out by the answering Respondent in the instant

Original Application.

Re: Pipeline along Yelehanka-Puttenahalli Walkway - It is submitted that
the work of laying of the 700 mm dia Hume pipes along the Yelahanka-

Puttenahalli Lake walk way for the entire stretch of 600 meter is completed

and all 15 machine holes have been installed.

Re: Laying Down of Lateral Network — It is further submitted that the

work of linking of lateral network under World Bank Assistance is under
progress. With respect to the same, as on date, the Topographical survey of
the entire catchment coming under BWSSB jurisdiction, for a length of 12.6

km has been completed. It is further submitted that around 3.88 kms of
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laying of sewers and providing machine holes in the Puttenahalli catchment
area of Ananthapura Village is completed. The balance length is expected to
complete by 4 to 5 months and the STP work at Yelahanka lake is expected

to complete by 5-6 months. The above timelines are however subject to on-

site work conditions.

Further, as per the contract for the lateral network and other works under the
World Bank Assistance, the date of completion is 28.03.2028, with the
contract duration being 30 months (from date of commencement i.e.
29.08.2025) for procurement, construction and commissioning of Raising
Main, Main Sewers and laterals including machine holes in 110 village areas

under the Karnataka Water Security and Disaster Resilience Program

(KWSDRP).

The above information is thus placed on record for the consideration of this

Hon’b}e Tribunal.
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